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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH y
AT HYDERABAD

O.A. NO, 424 OF 1997

DATED : 24,.,8.1998 | . xf

Between :

G. Narasimha Reddy : see ' Applicant
aAnd

l. The Commander Works Engineer (MES)
Mudfort, Secunderabad.

2a The District Employment Exchange,

. Hyderabad District. «ss  Respondents
Counsel for the Applicant - Shri K.. Venkateswarlu
Counsel for the Respondents - Shri V., Rajeswsra Rao
Counsel for the State of A,P, - Shri P, Naveen Rao
Coram :

The Hon'ble Justice Shri D.H. Nasir - Vice Chairman
The Hondble Shri H. Rajendra Prasad ° - Member (a)

(Order per Hon'ble Shri H. Rajendra Prasad, Member (A))

Heard Shri K. Venkateswarlu for the Applicant,
Shri V. Rajeswara Rao for the Resoondents and sShri P,

Naveen Rao for the State of A,P,.
“- .
The orders passed by this Tribunal today in 0.A. No,

987/96 shall be complied with inthis 0.A. as well.

“A copy of the orders passed in 0,A, 987/96 shall be
kept on record of this file and also supplied to the '

Réspondents to faglilitate further action.
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|C).J.

(H. Rajend ﬁ?ﬁiﬁf » (D,H. Nasir)
Member (&) Vice Chairman

' DICTATED IN OPEN COURT

r
DATED : 24.8,1998 {%*‘jﬁu'

'.-.-jS/" . M

- A ey =




DVille

,/@H

I CUURT

TYPED DY COMPARED BY
CHBECKID EBY LPPROVED BY

i
' I

Is THE CEL\TRALJ LDMINI ..,J.Rf TIVE TRIZINAL
IYICERARBAD B;‘::DTCH; AT MYLERARZAD

N\ K
foE LON! BLE MR.JUSTICE DeHJTASIRs® |
VI CE~CHAT RM T

AND i S
—

T UOH'PLE MRE.H EAJESDRA PEASADsM(Z)

ATEDS ),L(-% -19984
OE%ER/uUDGi NT

e b e At i B s T W T, W A A3 T - e aliaartd

I'Ea::y’ R.‘.?:k"o',/c ._"l;._?}?o.

.nm¢K}LlQ7

T AullCu - TouP, )

Adnitted and Interim cdirections

Disposed of with directions
X ' - N
DiSI';liSS(-?d. ]

:
Dismissed as withdrawn.

| -

Dismissed for DeEfault,
Orcdered/Rejected.
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No prder as -to coqts.
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